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[Shri Amar Prosad Chakraborty] 

have also referred to the letters of Lord 
Mountbatten wherein he had stated that there 
is no record to show Bose did not die in the 
plane crash. This has been published in the 
newspapers. In reply to a letter from the 
Indian High Commissioner, Lord 
Mountbatten informed Mr. Goray that he had 
not seen any document in the archives to 
show that Netaji died in the plane crash on the 
18th August, 1945. Therefore, I am bringing it 
to your notice and I would request the 
Government to place these documents •before 
this House. 

REFERENCE TO REPORTED   INCI-
DENTS  IN MARATHWADA 
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"Dalit Budhists all over Marathwada being 
tortured, beaten, wounded, murdered, house 
also burnt by communal-minded orthodox 
Hindus. Budhists population including 
employees in danger so need immediate 
casteless protection. At many places photoes 
of Dr. Babasaheb Ambedkar along with blue 
flags being insulted by inhuman provocative 
performances and tyranies. All 
communications closed down. Request 
prompt action justice by arranging military 
protection otherwise Budhists bent upon 
migration under prevailing democracy." 

 

 

"Marathwada       agitation       sus-
pended". 

 
"Midnight    burning    of    Ha'rijan 

hutments." 

 

Smouldering huts wailing women and 
helpless menfolk greeted newsmen who 
visited Dhanegaon, six kilometres from 
here where 81 Harijan hutments were burnt 
down by a violent mob in the early hours 
of today." 
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MR. DEPUTY CHAIRMAN; Mr. 
Kulkarni. 

SHRI ARVIND GANESH KULKARNI 
(Maharashtra): Sir, I am very  thankful... 
(Interruptions) 

SHRI    ARVIND    GANESH    KUL-
KARNI:   Sir, I am very thankful to 
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you for giving me a chance after my hon. friend 
Mrs. Khaparde has spoken. 

SHRIMATI SAROJ KHAPARDE: You are 
the real well-wisher of the Harijans! 

SHRI ARVIND GANESH KULKARNI: I 
know who are the real well-wishers' of the 
Harijans. I will explain shortly.. .(Interruptions) 
Sir, I would request hon. Members on this side 
and that side to keep a little silent since I want to 
make my point very clear. I must place the facts 
before you. Mr. Vaishampayen, who also hails 
from Marathwada and who is an Independent 
Member, and I went to the Chairman and we re-
quested him that since this agitation is taken 
back, let no special mention be made here since 
it will unnecessarily create a bitterness. I* had 
no other intention at all Let Madam take the 
floor of the House and give a sermon for another 
two hours on her attitude to Harijans which is a 
gimmicry. I have got nothing to say on that. 

Now I want to meet first the political points 
which have been made ty my friend here. 
Otherwise, on the matter of facts there is no 
truth in any of her allegations... 

SHRI YOGENDRA MAKWANA (Gujarat): I 
am on a point of order. (Interruptions) Is any 
discussion allowed on a special mention and are 
any speeches allowed on a special mention? If it 
is so, we will also like to participate in the 
future. 

MR. DEPUTY CHAIRMAN; No discussion or 
debate is allowed on this special mention, but 
permission was given to Shri A. G. Kulkarni for 
a special mention on the same subject. 

SHRI ARVIND GANESH KULKARNI: I 
want to make a few points only. (Interruptions) 
Let me make my points. 

SHRI L. R. NAIK (Karnataka): Let the 
Government answer it. 

, SHRI ARVIND GANESH KUL-| KARNI: 
Sir, the first point is that it was stated here that 
the new Government of Mr. Sharad Pawar had 
passed this resolution in Cabinet. It was the 
previous Government of Mr. Vasant Rao Patil, 
which had unofficially resolved in the Cabinet 
that the name of the University should be 
changed as Babasaheb Ambedkar Marathwada 
University. Secondly, Sir, it was not Mr. 
Sharad Pawar... MR. DEPUTY CHAIRMAN: 
Just a minute. Mr. Maurya is on a point of 
order. 
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SHRI ARVIND GANESH KULKARNI: I 
want to submit to this House now that the new 
Government has not at all taken any decision 
on the naming of the University as the 
Babasaheb Ambedkar University in Cabinet. 
It was in an informal Cabinet meeting of the 
last Government of the collaborating parties 
that the decision was taken. Sir, in Maha-
rashtra there are certain names like the Phule 
University, the Punjabrao University, the 
Shivaji University. I myself have no objection 
to name it as the Babasaheb Ambedkar Uni-
versity. It will be in the fitness of things. The 
ex-Chief Minister had stated very publicly 
that no personal names should henceforth be 
given. It is not Mr. Sharad Pawar's Gov-
ernment that is responsible, but it was the old 
Government Chief Minister who had stated 
publicly that no personal names should be 
given tc any university whatsoever. Mrs. Kha-
parde says that Mr. Pawar is giving the name 
of Dr. Ambedkar, which is a lie. This takes 
care of the renaming of the university. The 
third point is, when this agitation was started 
and the students rightly thought that this is a 
regional university and there should be no 
name other than the name of Marathwada 
University, at that time the new Chief 
Minister appealed to the students and said that 
this name which is to be given to   the 

university has been unanimously 
recommended by the legislature, but the 
Government has not taken a decision and it 
will decide after consultation with all the 
political parties and all the leaders of 
Marathwada and Maharashtra, and so the 
agitation should be suspended. Sir, at that 
time, one Mr. Baburao Kale, who was a 
Minister in the previous Government, along 
with others issued a statement that Mr. Sharad 
Pawar's decision is not proper and the uni-
versity should not be renamed Babasaheb 
Ambedkar University. This was done by a 
Congress (I) Member who was a Minister in 
the previous Government and here Mrs. Kha-
parde speaks just contrary for public 
consumption. This is another point. Then, Sir, 
Mr. Sharad Pawar is from the beginning 
taking care and has publicly warned the police 
officers that it will be considered a very 
serious lapse if any Harijan busti was burnt or 
Harijans tortured. Now what has taken place 
has been totally under the provocation given at 
by irresponsible leaders 0f Cong.-I. The 
Government itself has taken proper care to see 
that the Harijan bustis are not burnt. Sir, what 
I want to say is that I really endorse the appeal 
made by the student community while 
suspending the agitation. 

"The resolution stressed the need to 
create confidence and a sense of security 
among the Dalit and especially a cordial 
and peaceful atmosphere in the region." 

The provocation now being given by Cong.-I 
members is a political stunt. This is the most 
necessary thing which has to be undertaken 
immediately. We have to see that peace is 
established. I am surprised that the name of 
Shankaracharya was mentioned. I really 
detest the "Chatur Varna" system. But Mrs. 
Indira Gandhi has gone to the same 
Shankaracharya for "Ashirvad". I am 
surprised why Madam is criticising 
Shankaracharya. That poor soul is giving   
"Ashirvad"   to   Mrs.    Indira 
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SHRI ARVIND GANESH KULKARNI: 
What I want to bring to your notice is that 
whatever mention has been made, with due 
respect, is just like q\ ^| ^-^ f,;?7fr ?*T "Pt ^fr 
I am really sorry to say this. The real point is, 
the new Government has been embarrassed 
by the political attitudes of the Congress (I) 
Party. In one place, they instigate; in Nag-pur 
they do something else through proxy. 
Actually we are here to protect the Harijans 
and all these crocodile tears are political 
gimmickry and nothing else. 

MR. DEPUTY  CHAIRMAN:     Shri 
Bhupesh Gupta. 

 
SHRI S. W. DHABE (Maharashtra) : A 

resolution was passed unanimously by the 
Maharashtra Assembly ... (Interruptions) 

MR. DEPUTY CHAIRMAN: It will not 
go on record.   Please don't speak. 

(Shri S. W. Dhabe continued to speak) 

MR. DEPUTY CHAIRMAN: Order, 
please. 

(Interruptions) 

Hon. Members who were permitted by the 
Chairman to make a 'special mention' have 
been allowed to do so and there will not be 
any more discussion.    If Members feel 
aggrieved, 

they can again move for a 'special mention' 
but not today on this occasion. Mr. Bhupesh 
Gupta has the floor. 

SHRI YOGENDRA MAKWANA: This is 
an issue vitally concerned with us. You 
allowed certain Members.    (Interruptions) 

MR. DEPUTY CHAIRMAN: Only two 
requests were received for 'special mention', 
and the Chairman granted them. 

SHRI BUDDHA PRIYA MAURYA: I 
have given a Calling Attention Notice.    
(Interruptions) 

MR. DEPUTY CHAIRMAN: Shri' 
Bhupesh Gupta. 

3 P.M. 

SHRI BUDDHA FRIYA MAURYA: I 
have given notices of calling-attention. My 
calling-attention motions are not accepted. 
You have not given me a chance while 
outsiders who have nothing to do with this 
issue are given the chance. 

SHRI YOGENDRA MAKWANA: You 
don't allow us when the issue concerns the 
Harijans. We represent -Harijans in this 
House. Unless we are allowed... 

MR. DEPUTY CHAIRMAN: If you want 
a debate, you can move for it. 

SHRI YOGENDRA MAKWANA: You 
have allowed others to speafc 

MR. DEPUTY CHAIRMAN: No, no. I 
said only two Members who gave notice for 
'Special Mentions' w

ere permitted by the 
Chairman to do so. That is all. 

SHRI YOGENDRA MAKWANA: You 
have allowed other Members also. 

MR. DEPUTY CHAIRMAN: If you want 
a debate, it is a different matter and you can 
move for it separately. Now,  Mr.  Bhupesh  
Gupta. 

Gandhi as well as to the Janata Government 
and if needed to Mrs. Kha-parde. 
(Interruptions) 


